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Technical Organisation under the 
control of Ministry of Works and 

HOusing 

4415. SHRI GENDA SINGH: 
SHRI B. R. SHUKLA: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether his Ministry controls 
several Technical Organisations as 
Central Public Works Department, 
National Building Organisation, Na-
Honal Building Construction Corpora-
tion, Hh\dustan Housir;g Factory, 

Town and Country Planning Organisa-
tion, Housing and Urban Development 
Corporation; 

(b) whether the,e are any Technical 
Officers at Senior level in the Ministry 
to provide an effective direction to 
these organisations; 

(c) if not. how are the proposals 
and schemes received from these tech-
nical organisations scrutinised and 
evaluated in the Ministry; and 

(d) whether appointment of Techno_ 
crats as Secretary and Joint Secretary 
in this Ministry is being contemplated 
and if not, the reasons therefor? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) Yes. 

(b) and (c). Natio!"!"l Building Cons-
truction Corporation, Hindustan Hous-
ing Factory and Housing and Urban 
Development Corporation are autono_ 
mous bodies and are, therefore, not 
governed by the rules and regulations 
applicable to Government Depart-
ments. C.P.W.D., National Building 
Organisation and Town and Country 
P,anning Organisation are under the 
administrative and technical charge of 
technical officers. The senior officers 
in the Ministry are competent, by 
virtue of their experience and train-
ing, to provide effective direction to 
the above mentioned organisations. 

(d) Appointments to posts of Sec-
retaries/Joint Secretaries are made 
en the basis of selection on merit from 
amongilf; eligible Officers-technical 
and non-technical-keeping in view 
the job requirements. 

Two-Wheeler Scooters in Delhi 

4416. SHRI AMAR NATH 
CHAWLA: Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state the number of two 
wheeler scooters in Delhi during 1971, 
1972 and 1973? 




